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BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN
ZONE BENCH, PUNE
MISCELLANEOUS APPLICATION NO.19/2024 (WZ)

IN
ORIGINAL APPLICATION NO.65/2015 (WZ)
(EARLIER ORIGINAL APPLICATION NO.205/2024 (WZ))

Nagari Hakka Sangarsh Samiti & 9 Ors. . ...Applicant
V/s.

Mira-Bhayander Municipal Corporation

through its Commissioner & 5 Ors. ...Respondents

INTERIM AFFIDAVIT-IN-REPLY

I Sachin Machhindranath Bangar, Deputy Municipal
Commissioner (MSW Dept.) of the Respondent Corporation do hereby

state on solemn affirmation as under:

1. By the order dated 04/02/2025, the Hon’ble Tribunal has directed
the Respondent Corporation to submit its report regarding the
extinguishing the fire which has broken on site and to ensure that

no such occurrence is repeated in future.

. Pursuant to the aforesaid directions, I am filing the present report

on behalf of the Respondent Corporation regarding action
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taken for extinguishing the fire and preventive measurements to

avoid such occurrence is as under.

. I'say that the land at Uttan and Pali bearing survey no. 65, having
area of 10 Hectares, 72 R and survey no. 25 having area of 20
Hectares & 74 R equal to total 31 Hectares and 46 R has been
allotted for developing secured landfill site and processing plant
vide Order dated 26/12/2002 of the Hon’ble Collector of Thane.
I say that on the abovementioned land, the Respondent
Corporation has undertaken the Municipal Solid Waste
Processing Project for which Contract Agreement dated
06/03/2017 has been executed by the Respondent Corporation
with M/s. Saurashtra Enviro Project Pvt. Ltd. for processing dry
and wet segregated waste generated in Mira-Bhainder city on
Design Built Finance Operate & Transfer basis. In the said MSW

project, everyday 500 metric tons solid waste is being processed.

. I'say that on the aforesaid land the old legacy waste 0f 9,09,630.2
MT had been generated. For the remediation of said legacy
waste through Bio-mining process, the Respondent Corporation
had engaged a Contractor M/s. E. B. Enviro Biotek Pvt. Ltd.
through work order dated 22/02/2023. However, the said
Contractor processed only 22358.60 MT legacy waste
during contractual period therefore the Respondent Corporation

terminated the said contract on 16/09/2024. Thereafter, the
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Respondent Corporation has again promptly commenced with
the tender process for remediation of legacy waste which is at
the last stage of finalization. Hereto annexed and marked as

Exhibit-“A” is the copy of work order dated 22/02/2023 issued

to Contractor M/s.E. B. Enviro Biotek Pvt. Ltd., termination
order dated 16/09/2024 and the tender notice dated 25/09/2024
issued by the Respondent Corporation.

5. I say that the fire had broken out on 01/02/2025 in the said

legacy waste. The said fire was brought under control upto
03/02/2025 through Fire Brigade Team and thereafter the
smoke was also produced. With the help of Firemen, 8 Water
Tender Vehicles alongwith 8 Water Tankers (23 Rounds) and
spraying of Renerzyme mixture, fire and smoke was brought
under control. I say that the Chief Fire Officer of the
Respondent Corporation through order dated 08/10/2024 have
deputed Fire employees in 3 shifts at the site at Village Uttan
for mitigation of any fire complaints. Hereto annexed and
marked as Exhibit-“B” are the copies of photographs of the site
at Uttan and order dated 08/10/2024 issued by the Chief Fire

Officer of the Respondent Corporation. I say that the
Respondent Corporation has fully controlled the fire at the site.
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6. 1 say that what is stated hereinabove is true and correct to the
best of my knowledge, information and belief. I crave leave to
file detailed affidavit in reply as directed by the Hon’ble

Tribunal.

Solemnly affirmed at Bhayander

This 14" day of February, 2025 De t
fory s mETTTT e
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| MIRA-BHAINDAR MUNICIPAL CORPORATION

Solid Waste Management

Indira Gandhi Bhavan, Chatrapati 8hivaji Mahara] Marg,
Bhayandar (W) 401101, Tal. Diat - Thanae, 28102828

TENDER NOTICE No. 02. (2024-25)

Mira Bhaindar Municipal Corporation invites sealed tonders for following works in MBMC area in
he form of “onderan The 1endor form and other relevant documents will be available for download on
hitpsi/mahatenders.govan in website from 1 2.6 09 20240 Dt DB 1 VO /2024 till 12,00 pm,

Tender Form Fee & EMD should be submitted through online receipt system. Prequalification criteria and
other terms and condition mention in tender form. Pre-Bid Meeting

The last date for submission of tenders completed in all respects on Dt €3 /\ O /2024 up to
1.00 pm on the above mentioned website of Mira Bhaindar Municipal Corporation. If possible the tenders

shall be opened in the presence of the bidders or their representatives on the [t \\ / V0 /2024 at
300 pm at the Tender cell of Mira Bhaindar Municipal Corporation. Pre-Bid Meeting is arranged on
0> VO U024 at 12.00 pm at Hon.Commissioner office.

The Mira Bhaindar Municipal Corporation has reserve right to accept any bid or reject all bids
without assigning any reasons.

| Sr.No | Name of Work Estimate Tender | Contraclor's | Eamest Monay | gecurlty Cost of Period of |
Cost Type Class Deposit (EMD) | peposit | Tender | Completion |
{In Rs.) {In Rs.) (sp) | documents | (Excluding i
(Excluding GST) (In Rs.) Monsoon) |
1. Processing Disposal | Rs.40,66,00,000/-| B4 Class 1 Rs.40,66,000/- 5% | RS.28500/- 18 1
cof (Legacy Waste) (A) & + Mpnlhs l
- (Bio-Mining) remaining above 18% GST
at the Project site of = 33,630/- |
Solid Waste in Mira
- Bhayandar Municipal ‘
| Corporation Area.

Solid Waste Wlahagement
\'\J\!ﬂira Bhaindar Municipal Corporation
No :- MNP/SWMWIT/ ©2 /2024-25
Date :- 214/08 /2024.



Mira Bhayandar, Maharashtra, India
7qpv+4v8, Uttan Rd, Dongri, Uttan, Mira Bhayandar,

Maharashtra 401106, India

Lat 19.286542° Long 72.793795°
02/02/25 11:31 AM GMT +05:30
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